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B s bebge you gav » direcion ta
i gave a direction to
WMdi:l?mof L to make a statement
about the power faidure or scarcity in
Kanpur. A large number of employces

MR. SPEAKER : About that the
Mipister agreed. He must come for-
ward with a statement.

SHRI K. RAGHURAMAIAH : The
wiual practice is that I convey to the
Minister concerned what he has actually
said. The Mumister has to take action,

SHRI S. M. BANERJEE : I am not
making a statement today. On that day
you were very angry and so wes I. Ulti-
mately, when I cooled down, you were
kind enough to direct the Minster to
make a statement.

There is a sertous situation 1 Kanpur,
in the whole of U. P., affecting two lakhs
of workers, and the Minuster goes onmerrily,
he has no time to make a statement He
may have no respect for me, but he should
have respect for you I request you to
gze that he makes a statement.

MR SPEAKER : Before this observation
came from you, I have already directed
him.

SHRIS M BANERJEE : You suspend
the Mumster for a day

MR. SPEAKER : In view of this parti-
cular practics that after your statement
about the business for the coming week,
Members raise their guestions, you must
have a new portfolio of only a Mimster
of Stattments.  Or 1t should be diwrectly
under the Speaker.

PROF. MADHU DANDAVATE : I
did not press my adjowrnment motion
when you categorically directed the Mins-
ter so make a statement. Our Minister
of Parhamentary Affairs should take note
of this direction.

52.53 hrs.
ELECTION TO COMMITTEE

CanraaL Apvisony Boarp or
Epuaatien
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DEPARTMENT OF QULTURE (8 H
D. P. YADAV) : I beg to move :

“That in pursuance of paragraph
* 5(8) (a) of the late Depattment of
ucation, Health and Lands
Resolution No. F/122-3/ 35-E, dated
the 8th August, 1935, as amended
from time to tme, the members
of this House do proceed to
clect, in such manner as the
Speakermay direct, four members
from among themselves to serve
as members of the Central Advisory
Board of Education, subject to
the other provisions of the said
Resolution.”

MR.“SPEAI_{ER : The question 1s :
‘That in pursuance of paragraph
5(5)(a) of the late Department of
Education, Health and Lands Re-
solution No. F/122-3/35-E, dated
the 8th August, 1935, as amended
from tme to time, the members
of this House do proceed to elect,
in such manner as the Speaker may
direct, four members from among
themselves to serve as members of
the Central Adwvisory Board of
Education, subject to the other
provisions of the said Resolution.”

The motion was adopted
12-54 Hrs.

DEMANDS FOR GRANTS, 1975~ 76~
conid.
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- .:HRI INDRA]IT GUPTA (Alipore) ;
'T am grateful to you, Sir, for considering
‘my request. I shall be quite brief. I
.do not wigh to deal today with problems
which are generally discussed here during
.the debate on Defence budget regarding
‘gombat cffectivness of our armed forees,
- the deep penr.tratwn fighter bombers or
the ‘martitime reconneissance aircraft which
48 a serious problem with our Navy and Alr
Force.
B
I wuh to confine myscif to only one
theme which I'consider to be very important
in today’s context. My view is not going
to be anything to do with the gun but
- tH¢" man "béhind the gun. War, as we
aknw is.not decided by the right type
‘of ‘'weapons but the right type of idea
in the minds of the men who witld those
- ‘weapons. I think that in;the specific
: mmext of our security needs today and
whe. daugers: which’ we are facing—HBoth
expimnl and -internal—it is .very nectasary
Io hltﬂ in ‘our armed ibreéa ideals which
breadly atcepeed

i Inﬁ'-lmpm.lhﬁn

'.'manwm'mmmnr
tecularism,

democracy,

il gy o)
plwvc forces. - Thnee

may bet?:deu which are rather shocking

5 burcaucrats of to brasshats in the araved

-forces ‘becawse- they hawe been-two

up in a particular way, Butl feel.

instilling  of thesé ideas, a

standing -of these ideals, would only go

to heighten the morale of the armed fowel

their patrictism and make them more

effective and more resolute defendan

of the motherland.

Why do I say this ? This hubecomeof
crucial importance, almost of decisive
importance today, because, as the hon.
Member of who preceded me just now
has correctly pointed out, this is the
first time in our history that open attempts
are being made to foment discontent

*and disruption in the ranks of the armed

forces, even to ipstigate $omec sort of
mutiny or revolt and to involve the armed
forces in political manoeuvres, Of course
the Minister may say that we are ex-
nggerating these things. But, it is always

-better to take time by the forelock and

not to wake up on these things when it
is tuo late. The armed forces of every
country have their own specific traditicns,
historical traditions and the armed forces
in our country have always, up to now,
had the tradition of keeping aloof frem
Fulitics_. of being above politics. Now,
or the first time, an attempt is being
made to involve them in some sort of
litical manceuvres. Therefure, I con-
sider that too often in the past; the value of
the man behind the gun has been measured
by us only in terms of his emoluments,
his service condition, his pcm;un, the
family amenities we pfovide to-him etc.
etc. T have no hesitation in saying that
these are very vital thmgs There can
be no quostion of denigrating them in any
way. They have a vital partin the whole
infra-structure of our defence. I wish
to emphasise that within the. copstraint
of our resources, we should carry on a
coritinuing exercise to see that our fighting
men are better- paid, better fed, better
clothed, better houscd and s0 on ; also
better looked after in. times: of sickness,
in injury, after retirement from the arm Iy
‘and that this d dents are alo well
looked after after death. But, . what I
wish to say is th.nt, it is alsp true, I may
say, there 'are .certain -reul-—-l do no
wish fo go, into thishowin il beéraust
of lack of time—where due to further sop-
‘phistica tiod if arms,

tihl" and | apotiilisa
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there i, lruel..uaediorqnurgfeﬁn
bﬂtm:n:f gréater attention o;o pd:ll
tothen certain Gategories

wnally  Baz-

who have to pez&mn un
ardous duties. have in mind, for ex-

ample, the crews of our submarines or the

aval divers whose profession is such that

ey have to undergo certain occupational
hazards. But, what I wish mainly to
speak about is the valuc of the soldier
not in terms of these needs, but, in terms
of his conscious motivation, and I thinkitis
now time to instilin him—I am speaking
both of the jawans and the officers such
democratic values and concepts as will
fortify him against at ts to seduce
his loyalty and strengthen his fratermal
bonds between him and the people of
our country.

Sir, our army has cast aside many
absolete armslike the gog rifle for example
or the horses on which our cavalry used
to ride at one time. But, they must also
cast aside absolete ideclogy, 2n ideology
which was basically inherited from the
colonial traditions of the old British Indian
Army. Thisis whatI am pleading for.
Under the British, our army had played
a basically mercenary role and was
used by the foreign rulers to further their
mperial interests abroad. This is known
to everybedy. For yeais, and I am sorry
to say that even now, a deploable practice
is continued, of celebrating pre-Inde-
pendence military campaigns and battle
honours m the name of regimental
history and tradition. The role that
the armed forces once had to play in
carrying our exploits against, for example,
Buxer rebelhon in China. against the
tribesmen on the North West Frontier
Province, even against Bhivaji and Ranjit
Sigh, if you go further back into history
regiments which had been raised at that
time and used by the British in their
wars against the Sikhs and Marathas—
these traditions are still celebrated as
historical events which contribute to the
glory of these regiments, regiments which
fought against the so-called rebels of
1857, described by the British as rebels,
but people whom we nowadays commo-
merate as natiopal heroes of a big national
uprising.

I had raised these things on 2 previous
occasion also, and on that occasion the
hon. Minister's ecessor had agreed
with me that this was a practice which
18 no longer desirable on the conditions
of Tn dent India, that it has un-
favourable r s on the ideology
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of our armed forces. He had assured m

in that debate that these would b
d.hmunFed. Iam raisings it hecause
I find, for le, in the of this
journal called Saimik , which is

published in & number of languages,
that the practice has not been given u%
and is still being isted in. So
am bringing this particularly to the notice
of the hon. Minister.

I cannot for the life of me understand
why services personnel should not alio,
along with their military trainmg and
duties, so be made to undergo some sort
of educational programmes which would
give them some historical perspective,
teach them what is the canning or should
be the meaning of natiopal independence,
of non-alignment, of democracy, of anti-
imperialism and secularism, because these
arc broad ideals which have been natio-
nally accepted. I do not know whether
it is because Government are afraid that
they would be accused of indoctrinating
the troops. Somebody might come up
with this critrm.  Or isit simply because
you are not alive to this problem and you
want them to remaip, as it were, poli-
tically ignorant professionals. I do not
think this is at all a desirable state of
affairs in the context in which the country
is placed today. The way we are going
now whey may be quite competent pro-
fessionally to repulse an attack
foreign invaders or would-be invaders,
but I doubt whether we would be able to
insulate the armed forces against unhealthy
trends and reactivpary forces which are
trying to corrode the whole of our socety.

I just want to make a mention of the
fact that Shri Jayaprakash Narayan in
some of his statements has spoken_of dis-
content in the armed forces. He has
said in one speech that there is discentent
and there is corruption in the army.
He may be saying this for motives of his
own. But facts are facts and we have
to face some realities. If we do not face
those realities now, we may have to pay
for it dearlylater on. I thipk it is nothing
surprising to admit that after all the jawan
may be very well locked after as far as
he himself is concerned, but of course
he is not living in a vacuum; he is living
this country and his family back home
is naturally as much a victim as any other
citizen of this country of things like high
prices, un t and so on. We
cannot do anything about it except in
general terms as we are trying to
with these problems in mmalﬁ
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that does not yean thist these things do
not affect thei or the statements of our
Jawans

Then the rélationship between jawans
and officers, in terms of certain principles,
in terms of socia] isolation from cach other
—1 do not think this relationship is what
it should be in a really democratic army.
Then if the cancer of corruption which
has become so widespread in our entire
sgciety is able to infact this institution
also, one institution which we always
tho&ht was above all these things and
wh we certainly wanted to be above
all these things, if this cancer of corrup-
tion is not dealt with ruthlessly, much
more ruthlessly here than it can be dealt
with perhaps in the geperal political
and ¢conomic life of the country, I do
not know what will happen eventually to
the morale of the armed forces. I am
advisedly referring to two cases which
have recently acquired some publicity
to point out the seriousness of these things.
They are very dusturbmg in their dis-

particularly of the attitude which
has been taken so far by the brass hats
of the armed forces towards this question.
In the 137th report of the Public Accounts
Committee—atis a famous case ; everybody
knows about it—they have dealt with the
supply of substandard blankets to the
army. This is a clear case of collusion
and corruption, in the words of the PAC.
I just want to cite one or two brief quota-
tions. It says:

#The Committee would like the Govern-
ment to investigate how the Officers
of the Department of Supply in what
:gean to be clear collusion with an

cer of no less than a Director of
Ordinance Services (Lt. Gen. Sandhu)
placed as many as four contracts
with Shree Krishna Wollen Mills
knowing fully well its aptecedents
and its past performance. This is a
case of clear corruption.”

Later on the report says :

““The Committee are most distiessed
to sec that the officials mentioned
above who were entrusted with safe-
ing the financial interests of the

ent while procuring an essen-

tial item for our fighting troops
namely blagkets in the forward arcas
conspired with private business and
defrauded the exchequer as well as
seriously jeopardised the fighting effis
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bad rond b e that this L 1
e t. e
has been awumsm If this kind
of things is known in the .country as an
:inltln:;nemof h;w a cas¢ of o ﬁo:inu
ealt with when it concerns ranking
oﬁ:g:,lthinkisltismmelynﬁom
matter,

SHRIS. M. BANERJEE (Kanpur) :
Then Tulmchan Ram thould(bc st:?m
Bharat Ratna |

. SHRI IND T GUPTA : Another
instapce is that of one Maj. R. C. Dhawan
who has been dismissed from service
by the orders of the Chief of the Army
Staff. He his made certain allegations
of misuse, musappropriation of stores,
spares and funds. ¢ documents are
available, if the minister 15 interested,
about the operation of a completely un-
authorised I{de described as OC Fund,
which wasstarted with the money obtained
from the contractors. These were all
established in the findings of the court
of inquiry which was held. Fake supply
orders, fake wourchers, etc. were used
and there was a clear tie-up with the
contractors. The people inw in thi,
according to the court of inquiry tself,
were a number of officers, among whom
a Maj. General and a Lt. Colonel have
also been held responsible,

13.a25 hrs.
[Mr. DepuTy SPEARER in the Chair]

I believe under the Defence Serwvice
Regulations, it is incumbent on a member
of the armed forces to bring to the notice
of his superiors all cases of corruption
or malpractice. It is laid down in black
and white. Maj. Dhawan has been dis-
missed on a ground which can only be
described as a technical ground, namely,
“viclation of good order and military
discipline”., What was the violation ?
He wrote directly about these allegations
to the GOC, Eastern Command, when
he should have written to his iopnediate

superior. But  unfprtunately, his
immediate superior eacd to be one
of the officers involved in this corruption.

How can he write to him ? He migh,
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Bastein .
calied prime he was sacked. I may also

t out that the court of inguiry which
wat beld into the conduct of this Maj.
General was presided over by a Brigadier,
which is also against the r tions, which
lay down that the officer presiding over
a court of inquiry must be at least of
equal, if not higher, rank than the officer
whose conduct is being inquired into.
Here a Maj. General’s conduct was being
inquired into by court of inquiry pre-
sided over by a Brigadier, The net
result of both these cases was that those
peo{:le who were instrumental in bringing
to light these instances of corruption
and exposing them have been victimised
and made to losc their jobs while those
against whom these most serious allegations
have been made, in one case by no less
a body than the PAC of Parliament,
have been shielded and in one case even
rewarded | Is it because these are high
ranking officers ?

These are, I am afraid, uncomfortable
questions. But if this trend is allowed
to continue, I think it will be fatal for
the disc_ilplinc and morale of our armed
forces. Therefore, I request the Defence
Minister to treat this matter with the
utmost seriousness and sce it in its proper

rspective. Let him not try to brush
it aside by simply saying, these are isolated
cases and one should not exaggerate them
as if the whole armed forces are infested
with corruption« I am not making any
such allegation. Far be it from me to
do that. We have the highest regard
for the armed forces and we know that
sterling service they have given to the
country in the last few years, but before
it is oo late this thing must be stopped,
this kind of thing must be nipped in the
bud. If it is allowed to spread, because
infection is there all around and the social
ana economic environment in which
we are functioning has become such that
I suppose it would be folly to imagine
that even an institution like the armed
forces can remain completely insulated
from it unless we are hundred per cent
vigilant all the time, and that is necessary
because this is a specialised institution
which has a specialised job to do. So all
these things agd up to this question which
T have raiged in the beginning of attending
to problems on which the morale and the
fishting patriotizm of our troops depends,

. Thz last point T waould like to deal with
is slighty different, but that is also

ooncerned with these immpenderables if
I may say so. I had raived this toe a
occasion, and that is that I
not like the idea of India sterting to
preject and image abroad of a
;ulierofhminthemm&el. .
ow we have got surplus capacity
many of our ordance factories or othéy
defence production units because certainly
we have got the biggestdefence Froduc‘tim
basc among all these countries of the non-
ed world and certainly of the Afro-
Asian countries and in normal peace
time we do have surplus capacity. I
do not deny these things, but nevertheless
I do not think everything can be measyred
in terms of carning foreign exchange.
There is a news report which has appeared
recently from Londop which says :

“Indian made weapons are in in-
creasing demand in many countries
and ecven intermational arms mer-
chants based in London have come-
to accept the high quality and reli-
ability of the products of the Indian
ordnan ce factories.”

Asfar asthisisa tribute to our production
quality I am very glad, but it means that
the intémational arms merchants are
interested in this also. This report further
says :

“Over the past 12 months India has
solg about £ 5 million, ie., about
Rs. 10 crores worth of arms
and ammunitions to several countrics,
some¢ through London-based agencies
and some on Government to Govern-
ment account. These drms are stated
to be surplus to Indians normal peace
time reguirements.”

There is mention here that even Britain
has placed a trial order for ammunitions
indications are that this Rs. 40 lakhs

order may lead to substantial bigger
contracts. The rcport says
“Indeed, India has only scratched

the surface of the lucrative interpa-
tional arms market. At least one
request for some arms by a South
American oountliy was recently turned
down on political and moral grounds.

Very good. T do not know which this
South American country was, 1t may have
been Chule, the mlitary junta there,
but it has been turned down on political
and moral grounds. I congratulate the

t, end that is precisely theé.
point that I am trying to make,
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_ We should 6t bt Tike many of these
‘Western countries who ase always ready
“'to, sell arma to any-one. . This is not in
keeping  with  our - traditions and’ the
image which we ' have projected in the
‘past. 1f you sgk me ‘what we are to do
with our surplus capacity, that isa different
matter for %uﬁnnm dand debate. 1
suppose ingenuity can devise ways in
which this sutplus capacity can be used,
how- diversification of production can
take place and 30 on, but the point I am
'inig to make is that it will be a sorry
day for us particularly in the non-aligned
world, i ly in the Third World
courtris if India, the biggest of these
countries, the one which wop its national
ind dence earliest, which is committed
to t?:n policies of peace against war and
80 on should now begin in any way to
oject an image of having entered the
nternational arms market as a vender
or seller of arms.

- THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) What
about ly of equipment to friendly

counries, just as we procure from friendly
- countriesy

SHRI INDRAJIT GUPTA : You
qualify it as: you want, I am worried
‘about the image. You can qualify and
_explain the limits or the direction within
which such 2 thing can be permitted
without doing any harm to us.

I would like him to deal with these
_points when he replies.

PROF. NARAIN CHAND PARAS-
HAR (Hamirpur) : I must start by
congratulating the Hon. Minister for
Defence and it is fortunate for the country
that he has come back to the Ministry of
Defence which he held some years back,
but the task this time is mych more onerous
_then it was in the years gone by because

. the stains are increasing and the signs
are not favourable and therefore it re-
‘quires all the experience at his coramand
and I arn sure that the country will pros-
per 'in'the matter of defence and be
secute under his stewardship.

' ‘1amin the habit of analysing the vari-
- ous-elements of defence expenditure and I
ia_m m;he; unhappy to know ul:_at whereas
in 1973-74 55.9 per cent of the total
defence expenditure was spent on esta.
blishment, in 1974-75 the percentage

ettt siarics o
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, very much mi-is._mi_ﬁi ‘mew

_wentures: and: various’ other developraents
in the--ﬁﬁd.ofdelfcnce.' Byt i

Viewing in internatiopally, we ‘are
spending § to 4 per cent of our GNP
on defence whereas many ofher countries
are spending much more, Pakistan is
spending  about ‘10 r cent.' Taken
in terms of our total budget, 14 to 15
per cent of our total budget is being
spent on defence, whereas Pakistan is
spending as much as 50 per cent. And
of the 64 countrics for which statistics for
defence expenditure are available on a
reliable base, India stands g3ist.

So thisis not a heavily defence-oriented
country in the sense that not much money
is being spent on it, but the alarming
situation is what Mr. Indrajit Gupta
referred to, that the money that is being
spent is not being gropﬂ'ly utilised. As a
member of the PAC which enquired
into this case, I was deeply distressed to
note what is happening inside. I would
request the Hon. Minister for Defence
to take the House into confidence as
to the names of officers, along with their
designation, who are responsible along
with Lt. Gen Sindhu, immediate action
against whom has been demanded by
the PAC in its 137th Rgport submitted
to this august Housc more than a month
back, on 5th March, 1975.

I would like to read out one important
recommendation of the Committee.

“It is significant that when one firm
failed in their contractual obligation
(this refers to Krishna Woollen Mills)
an associate of the same firm with
common ownership goes through ano-
ther door, blackmails the Govern-
ment and extracts a much higher
prim-ll

Is this the way that the money earncd
by the toil and sweat of the millions of
this country should be spent by persons
in authority and should these persons be
decorated ? ~ When this kind of thing
occurs we have to hold gur head in shame.
I would have been hagpy had action by
the Governmeént . followed _immediately
aftér the publication of the ‘report of
the PAQ. We are not pleading for action
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upilaterally. These officers, sécause more
than one officer is involved in this, should
be given fair opportunity for answering
the charges against them. But the CBI
had given a report to the Government more
than a year ago. What was the Govern-
ment doing for one year, and what has
Government done for onc month after
the Public Accounts Committee of Par-
liament, which is a reflzction of this House,
has given this serious recommendation ?

Similarly, there are some other arcas,
other shadows which need to be spot-
lighted rather with an intense light, and
1 am sure that the D:fence Minister will
rise to the occasion and spare no one,
however big he may be if there are  mal-
practices in the army because the country
has great faith in it. Otherwise this
faith will be shaken. It has b:en shaken
to some extent and I do not know if it
will bs shaken any further. I want that
the common man in this country should
not lose his faith in the army as the defender
ofthesovereignty of the country. Every-
thing that is being donc in the armed
forces should be regarded by the common
man as being above board. ’

I have to refer now to one serious
thing for which I have been pleading with
the Government for the last one year.
In reply to my question, Q. No. 3100
dated the 14th March, 1974, the Hon.
Muister or D-fence has stated that
sume change has taken place in the pro-
cedure of recruitment to the armed forces
of the country, especially the army.

SHRI VAYALAR RAVI (Chirayinkil)s
We differ.

_PROF. NARAIN CHAND PARA-
SHAR : You may differ. But the army
15 a3 good a Central service as any other
scrvice. Difference should not bz for
the sake of difference or one’s own region.
It should he based on pational interest,
based on the moerits of the case, If the
army is a Central service, recruitment to
the armed forces should be in accordance
with article 16 of the Constitution and not
because you want to push in people who
could not get in earlier. This is not a
wholesale market where you can push in
a crowd because that crowd was not
represepted earlier.

But do justice in the Railways also. Pleas?®
read Article 16. Bis, there should be (f,:_
2 uniform with regard rectwl
ment to &ewmdcy services and no regio

of the country should be made to feel
that because it sent its heroes, its sons
in their blooming youth to dic on the
borders, because their population is small,
because they do not breed fast, because
they observed the red triangle of family
planning, so, they are now to get a lesser
share in the future recruitmens of the
country. This, I fail to wunderstand,

Then, I refer to one memorandum...

SHRI BRIJ] RAJ SINGH-KOTAH
(Jhalawar) : Sir, I spy a feline stranger
in the House.

MR.. DEPUTY-SPEAKER : We cannot
do anything about it. He is neither
going to participate nor to vote. There-
fore, the fine of Rs. 500 is not attracted.

PROF.NARAIN CHAND PARASHAR:
I am referring to the memorandum some
prominent Es-Servicemen have submitted
to the President of India at a very import-
ant meeting. This memorandum was
drafted by 11 Es-Servicemen who have
proven their mettle in the battle-field and
who are not like political people clamour-
ing for representation. The deputation
was led by Lt Col. P. 8. Gill. It also
included Brig Gurpartap Singh, Ris Maj
Ram Singh Bahadur, Sub Maj Shamsher
Chand Dogra, Shri Rameshwar Sharma,
Col Qadam Singh, Maj Tirlok Singh,
Admiral Mohindroo, Big C. S. Bhullar,
Brig Harmendar Singh and Shri I. 8.
Balhara..

MR. DEPUTY-SPEAKER : Why do
you go into all these things ?

PROF. NARAIN CHAND PARAS~
HAR : These are more important for the
defence of the country. I only re-
ferred to the fact that these eleven dis-
tinguished Ex-Servicemen submitted as
memorandum to the Head of the State
and requested that the whole matter
should be reconsidered in the light of past

ience. I desist from saying any-
thing more except one thing. In answer
to a question put by me in this hon. House,
the Defence Minister stated that the State
Governments were not consulied vygile
taking the decision and that the decision
was taken by & committee of the Cabinet
as far back as 1963. I have a specific
question to ask. If the decision was
taken in Iﬁs that future recruitment bo
the Army be based on the suitable miale
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population of & region or a State, why
was it mnot ted in the cight
years aocording to an answer
given on the floor ofthe House, the decision

was implemented in the Seventics, that
is, after census figures of the 1971
census available. It was on the
basis of 1971 census that the policy

was chapged and yet it is maintained that
there is no change, Now, this reminds
me of that famous Wordsworth’s poem—
‘We are seven’. Two are dead, they lie
imr the grave and still we areseven. This
is very strange. You have introduced
a major change. It is also strange that
the change was introduced without cons
sulting the States who form the Union
of Indis. Secondly, it is also strange
that it is being maintained that there
is no change. I would like the House to
be enlightened on these two important
aspects.

I had requested the Defence Ministep
to declare that at least the villages of the
highest military award-wingers and the
Param Vir Chakra-winners of the country
to be developed a® modc! villages with
the help of the States. I am constrained
to note that though the suggestion was,
made three years ago, nothing has come
out. If we cannot hold up our heroes
and if we cannot provide the basic
facilities to the villages where they were
born, what example arc we going to set
to the country that we believe in the wel-
fare of our ex-Servicemen which, I think,
is a very important task ?

The ex-Servicemen who have sacrificed
an i t part of their youth, fighting
on the borders, deserve a better deal.
Of course, the Goverpment has done
much for them, but I am not sure whether
the 17.59 reservation that has been
made for the ea-Servicemen in the banks
is actually implemented by the authorities
concerned or not. I wanted to know
from the Muistry of Defence whether
there is any mechansm to ensure that
all these benefits, facilities and concessions
geanted to the es-Servicemen are actyally

implemented and the answer was

No', 1 wanted to ask the Defence
Minister. Ifyou grant certain concessions,
if you gtant certain facilities and if yon
give thez certain things, then, there must
nery for that and the matter

b he left to the State Goverpments
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they con N it and you just lee w
o e e e

Lastly, I would deaw your attention to
an urgent need. A high r committes
on Sainik Schools is sitting tight for the
1ast two years, The Sainik Schools have
been there for ten years now and for
examining ten years' work—this committee
was set up in July 197g—it has taken
two years to submit its report.

Its report should be expedited. In the
matter of concessions to ex-servicemen and
active servicemen it should be ensured
that they are properly implemented.
My last sentence is this. X pay my tribute
to the excellent work done by the armed
forces in the times of distress and di-
ficulties for the country. They have
done excellent work in Kinanur and
Lahaul Spiti districts of Himachal Pradesh
when they werc hit by earthquake and
I praise their gallentry in risking their
lives to save people in distress. With
these words I support the Demands for
Grants of the Ministry of Defence.

SHRI H. M. PATEL (Dhandhuka) :
I congratulate the Defence Mimstry on
its report. The form and contents are
both such as to merit our congratulations.
In the account which has been given,
the back ground which has been furnished
shows that very considerable thought
has been given with a view to giving
more information. Actually more 1n for-
mation has been made available this time
than had been the case in the past few
years and even last year, It seems to
me they could have gone much further
than they have in giving information
even without security considerations. At
the same time I would like to point out
that disproportionately more space bas
been devoted to management aspects
and various technological improvements
introduced, computarisation and so on.
The information of technological advances
being fmade in the management process
is of course valuable but they might have
gone further and told us exactly what
they have meant in terms of iency
and economy. It seems to me, now
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Al the Deftmce Mindstry points ot in its
report : pointt

“‘India’s defence expenditure has boea
between 8 to 4 per cent of its gross
pational product.”

Then it says :

“This it may be pointed out, is
among the lowest in the world ine
;patc of the fact that the country has
aced national security crisis more
often than any other country of our
part of the world.

Having said that, I don't kaow if the
De Minister wants to take satisfaction
in the fact that our military expenditure
18 among the lowest of any other county
of the world or is he satisfied that this is
all that he can spend for ensuring that
our defencc forces are as well prepared
as they must be as they should be to ensure
oursecurity. They haveset out the various
dangers that face this country.

They have also set out the kind of
equipment etc. to which our potential
enemies have access. I want to know
whether we are in a position to procure
enough of these types of equipments and
we have resources provided for the purpose.
Is 3 to 4% of our gross nationsl product
sufficient to enable us to procure those
types of equipments ?

It is true that you take pride in the fact
of self-sufficiency and in the fact that
your progress towards self-sufficiency is
very considerable. And it is undoubtedly
a matter for satisfaction. But, it is quite
obvious that however much we try
or however good our progress may be,
in quite a few directions, we shall not be
in a potition even to produce as much
as we require. 'We are not in a position
to produce as much as we require of many
types of equipments during peace time,
not to speak of war time requirements.
There are a great many things which
we produce, which we cannot produce
or which we are notin a position to produce
in adequte quantity and therefore depen-
dance on foreign suppliers is there to-day
and it is going to be there for quite some
time.

Having regard to this; are you quite
sure that three to four per cent of the gross
national product is réally enough to

theé equipmerits At much as your require?

et put it this way, Weare # ng
bokt 3 to 4% of our gross national £,
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It gives a somewhat tnistonding

of what we arespending. We are

no mort than a fiftieth of our total defiacs
expenditure which is itself no more than
8 to 4% of the gro’s national product,
on research and development. I comsider
this as very little for research and deve-
lopment. Are we sure that we do not
need anything and we are really and truly
self-reliant ? Bven if we are to set aside
a great deal of moncy on increasing
our research and development efforts,
there is no doubt that there are limitations
—limitations in the availability of man-
power. Could we not pyt forward greater
efforts towards having more mnd more
of right-type of trained men ? What is
it that prevents us from having more
trained people. To my mind, there
should be an adequate provision made
for research and development so that
we can keep pace with the technological
and scientific developments that are taking
place so rapidly. If we do not make
every efforts to keep o'u.ﬂe!\\:el in l-lnf.,
we shall be falling so far behind that it
may not be so casy to catch up later,
I would also refer to ope other thing.
Barely 12% of our defence expenditure
is accounted for by the purchase of capital
goods, plants and machinery, hardware
etc. It may be even less. We spend
27% on consumer goods which include
not only the components and stores for
defence equipments but also on clothing
medicine etc. Therefore, it i3 not even,
one per cent of our gross national product
which is being spent on what might be
termed 28 genuine military hardware.
Is this sufficient in sceing to it that we
arc as well prepared as we ought to be ?
We are being told that we are adequately
prepared. I am glad of that assurance.
But, I would like this assurance very
much to be backed by certain further
facts. It is not enough to say that we
are well equipped because it is wellknown
that in quite a number of dircctions;
we do not possess the kinds of equipment
that we ought to have. Quite a few items
of equipment that we possess are ancient
and out of date and obsolescent. We
have to keep pace with ts
clsewhere, We cannot afford to get all
we want from others. For various reasons,
we have kept ourselves away fram buying
from some sources.

Forinstance 1 have notalways undey
stood when we proteited against dhe
1 of the embargo hy U8, for the
supply of military equipment, was this
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lifting of the embargo of advantage only
to Pakistan and not to us? Have we been
debarred from buying in that market?
Is there any difficulty in that? Why
should we not welcome an opportunity
to explore that market? I do not sug-
gest that we welcome thelifting of the
em That may be a mg.ttt;r O:;
major policy. My only point is thati
that oopl:lltry has lifted the cmbargo on
making available military equipment to
other Countries are we not exactly in
the same position as our neighbours.

(Interruptions)

Leaving thataside what I am concerned
about is if we tried to obtain equipment
in that market will we be ahble to get it
or not. Now, I would like to refer to
a very important point which Mr.
Indrajit Gupta also made. He said that
was the main reason for his intervening
in this debate and that is to emphasisc
that we ought to attach more importance
to instilling in our armed forces—men
and officers—patriotic sentiments and
ideologies which govern our country and
80 on.

Properly understood, I think thisis
quite right. Certainly we should 1nstil
them with patriotic sense and sec that
they are a8 well informed in regard to
what our Country’s ideological outlook
is. But this suggestion was madc 1n the
context of Mr. Jayaprakash ‘Narayan’s
certain observations. Mr. Jayaprakash
Narayan hasclarified his observations and
made it quite clear that nothing was

from his mind than to say that
he wanted to foment trouble in the armed
forces or  that he wanted to persuade
them to rebellion or dis-affection. He
has made it quite clear that what he was
anxious to point out was that the armed
forces owe their loyalty to the country and
the Constitution. I think that Mr.
Jayaprakash Narayan was treading on
very thin ice. Certainly, like everyone
else, the armed forces personnel too should
remain loyal to our Constitytion and to
our country butin the armed forces parti.
cularly—it may be in any service—one
canpot expect €ach person to be his own
jutige as to which particular order
was consistent with loyalty to constitution
or not. , there is a very im-.
portant distinction which needs to be
drawn, that while certainly armed
forces mustbe loyal to the country and to

L
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e Comstitution, we cannot leavs it to
each member of the armed_ forces free
to decide for himself what will constitute
loyalty and loyal action to the Constitu-
tion and what order is not in consonance
with such loyalty.

14 hrs.

1 think that is a very clear point.
At any rate, it; was mnot Mr. Jaya-
prakash Narayan's intention to create
any kind of trouble in the armed
forces, All that he wanted to make
clear was that they owe loyalty to the
Constitution and to the country. Per-
haps, what Mr. Indrajit Gupta had in
mind was that we ought to see that the
men and the officers are fully aware of
the country’s ideology andso on. There
are no imponderables in this matter.
The ideologies and so on for which the
country stands are well known. We are
a democracy and the armed forces live
ina democracy, in afree society, where
all thatis published and printed is open
to them. I do not know what more
Shri Gupta wanted, They are being
trained; they are being educated. No-
thing is being withheld from the armed
forces. I do not know what he had
in mind. It was being suggested as if
the armed forces were 1n some way being
insulated against things which were
going onin the country. That 1s not so.
He referred to the fact that their families
live in closc contact with other Indian
citizens, and therefore, are aware of the
economi¢ and other difficulties through,
which the country is passing.  Syrely
they also live 1n this country; thev move
about inthe country; they mix and meet
people and there is no reasoy for them to
think that their families are 1n a di-
fferent position from others, I find it
very difficult to understand. What more
Mr. Gupta wants than is actually being
done today? But, I would agree that the
armed forces should be as motivated as
any onr of us, motivated to patriotism,
motivated to the service of the country,
always remaintng ‘oyal to the Constitution.
That is the position today and I do not
know what further instilling of ideas
Mr. Indrajit Gupta wants.

Sir, finally, I would like to say a ward
about corruption, to which attention was
drawn by Mr. Indrajit Gupta and by the
vaioul speaker, Mr. Parashar. There
is o doubt that corfuption must be
ruthlessly stamped out of the sogisty.
Certainly, every eflfort must be made fo
see thatitis kept to an absclutely irres
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ducible misimum in the armed forces.
But, unfortunately, it doesexist. Corrup-
tion has t into the armed  forees,
more in places than im others.
The only action that one can expect of
the Ministry of Defence is to see that
when a case comes to their notice, action
is taken unhesitatingly and ruthlessly.
Particularly, there was a mention of the
case of Major Dhawan. Itis very import-
ant from this point of view that action is
taken against him, a junior officer. For
what? For bringing to the notice of the

nment, to the notice of the higher
authorities, certain things, certain wrong
things, that were happening. The fact
that his complaint was trye is not denied.
The facts thathe has brought tothe notice
of the higher authorities are correct.
Yet. heis punished for not communicat-
ing these things through right channels.
It seems to me that there should be some
sente  of proportion in such a matter.
:Undoubttdly, discipline is of very great
importance.  But, while action is taken
against this officer, which, I think, was
unmerited—1I am proceeding on the basis
of the facts asthey are known, no action
has yet been taken against the officer
against whom these charges were made.
Nothing has yet been done to them, even
while admitting the fact that there is a
considerable amount of truth in the
complaint.. ..

MR. DEPUTY-SPEAKER : The point
15 clear enough. You have made the
point.

SHRI H. M. PATEL : I only want to
make this point clear that this type of case
ought really not to happen at allif the
Ministry of Defence is serious in its desire
to stamp out corruption from within its
organisation.

ot #tx feg  few (wewr) @ -
o wgrag, § 9w wWRY § i omn
W wgagd R 9T AT R
ana fear g1 A geard snT ¥ ow
Tdm wrgiow ¥ f afi wfe |
@ wgargfe a8 aquT wgy s
[ wfr wifgd | 9w s gaer
g dd Y 1047 ¥ SOt ¥ awa
¥2.60 wre coft- dwm o, N
8.30 mwYaf ¢ wft gurd
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der % feaafrfo et sy
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SHRI MOHANRAJ KALINGARA-
YAR (Pollachi) :I rise tospeak on the
demands of the Defence Ministry. The
hon. Prime Minister had been frequently
saying about the threat by land and sca
and about the need to maintain our
preparedness and the security of our
country. ‘Thatis why they say that the
Emergency isstill on. Even yesterday,
there was news in the papers about this.
But the annual report of the Minstry
of Defence does not reflect thesc views
very seriously, Of course the Minister
may not agree with Mme because the main
point in this budget is about the financial
strains. We do agree that we have to
look atthe present financial constraints
also. At the same time, let me point out
to you what the report says on page 9 :

“This will be evident from the fact
that* while pay and allowances, POL
rations, transport, misccllaneous ex-
penditure and pensions accounted for
55.9 per cent of the total Dgfence
Budget estimates in 1973-74, this per-
centage has gone up to 66.g per centin
1974~ 75 This has further reduced the
availability of funds required for the
modernisation of our Armed Forces
to enable them to acquire the necessary
capability to divcharge their security
ob%agatium."

1fully agree with the report. In 1974~
75 ODJ)YSS- 1 per cent of the Defence Bud-
get was available for defence prepared-
mess. I want to ask :is this enough, es-
pecially at a juncture when our country
is fuced with different crises and threats
all - over?

In demand No. 18 of the Defence
Minfstry, & subitantial amount had been
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swrrendered. The budget estimate was
Rn-teaﬁﬁa. lakhs and the revised esti-
mate was Rs. 2293.51 lakhs. This saving
of about Rs. 369 lakhs could not have been
effected under pay and allowances as
compared to 1973-74. In 1974-75 that
expénditure had gone up, from §5.9 to
+3 per cent,  This is due to the rise in
Fv and allowances; Ihave already quoted
rom the report. This saving of Rs. 340
crores ghould have been done in the allo-
cation for defence undertakings. I would
like the Minister to clanify this point.

Then I come to another aspect.  As
Shri Indrajit Gupta has also mentioned,
there was a newspaper report about the
small arms manufactured in India, saying
that there isa great potental for the
export market 1;; the western Countries.
Ido not know why the Government
should hestitate 1n chogsing the buyers.

ing the peace time, if there are certain
furplus arms, asthe Mmister has recently
stated, we should supply themto friendly
Countries, s0 that we can earn some
foreign exchange which will help us to
face the economic crisis.

Coming to the resettlement of ex-service-
men, there was a newspaper reportofa
Government scheme to resettle 60,000 €x-
service men who are retiring every year.
Out of these 45,000 need help, Iam
happy the Government iz very seriously
locking into the matter of providing jobs
so different categories. I would only
sty that whatever schemes are evolved
should be properly implemented because
there arestill some complaints that the
¢x-servicemen are not being looked after
properly.

Itseems that the Government is going
to purchase some new aircraft for the
mrciaft carrier Vikrant. At the same
time,it is stated that forsix to cight months
in a year the aircraft carrier is
under repair, Why should we goin for
aircraft for the aircraflt carrier, which
would Cost about Rs. 250 crores, when
the aircraft carrier itself would not be
functioning for a part of the year? Instead
of spending that much money for these
aircrafts, why could not we buy some
other new aircraft for the air force? Even
some of the officers of the navy feel that
itisa waste to get new aircraft for the air-
cralt carrier, when the carrier itself is
under repair for 6 to 8 months in a year,

7 APRIL 15,1973

' DG, l‘ﬁl-tgmlﬂ) T 408

ge mptig of service eunditim;.f
ow & t ts aflying bount

Rs. 3s0. nut‘: submariner doeaymt
get that much ofallowance. 1 am sure
the Defence Minister must have gone
inside a submarine. The living space in
lhedsulmarinc fclarmovemcnt i L;inéxt&d,
the da of gas leakage is there e
other ng:gc" are eqyal to that of an
aircraft pilot, So, a submariner should
get the same amount which a pilot gets.
Now when a pilot is on ground duty, he
continues to get the flying bounty
whereas a  submariner will not get his
allowance when he is posted on ground
duty. This disparity should be removed.

Disputes between the various ser-
vices should not come out in the open,
especially 1n the newspapers, Creating
misunderstanding among the Jpeople. Let
such disputes be decided by the Mimstry.
Let it not come in the press that the Navy
wants the squadron of obsolete  Super-
Constellations, because itis operated from
Bombay, whereas the air force says
“no” to it. There should be coordination
between the three services and news
items like this ghould not come the
press So that the future generation wiall
not think that there was politics involved
in the services.

Finally, I come to the subject of corrup-
tion, misappropriation of public monty
and scandals 1n services. When our
country 1s passing through financtal
constraints, when our Progress and
defence preparednessis delayed br;cause
of financial limitations, we should see
toit that thereis absolutely noscope for
misuse of public funds. It is in this
context that I want to refer to a few cases
of corruption. misuse of official position
and government funds.

There is a GBI report against one army
officer, Brigadier H.S. Banga, who was
the ex-Commandant of the Military
College, FME, Secunderabad, who is
now Major-General, Headdquarters,
Western Command. Here I have with
me a cyclostyled copy of an order issued
by him at the expense of the Government,
where the heading is ‘‘admindstrative
arrangement for the marriage of Com-
mandant’s _daughter, 15—17th June,
197", This was printed jn the army
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5. Very intetestifigly it is mentioned
f:g ﬂn::;mﬂbie for MTO and car of
the other Officer”’, He has designated
an officer 1o bring the ¢ars. Then “No 2.
Garlands—Subedar-Major-——s50  garlands
would b> arranged Subedar Major

ete.™.

MR. DEPUTY SPEAKER :He has
done it with military precision.

SHRI MOHANRAJ KALINGARA-
YAR : Then there are 180 copies of the
photos of this marriage, again, printed
at the army photograph department.

MR. . DEPUTY-SPEAKER : You can*
pass them on to the Minister.

SHRI MOHANRAJ KALINGARA-
YAR : There was purchase of crockery
in the name of the “Officers’ mess, mis-
utilisation of the regimental funds and
utilisation of the Officers’ msss for this
marriage for which he paid a nominal
rent of RS. 750, when it must have cost
more than Rs. 10,000, use of free rations
of the jawans, wuse of the Government
vehicles and so on. I am not going into
the details. While he paid a nominal
amount for transport, the amount of
petrol and diesel used in conn=ction with
the marriage was 3,000 litres approxi-
mately, out of 6,000 litres booked during
that week. Then there was frec liquor,
drawn in the names of different officers.
He has built a house in Chanakyapuri,
which cannot be denied, because the
house is there for everyone tosee. He
used Government vehicles for transporting
building material. He used the services
of jawans for clearing the site and for
supervision of building the house. At
present our Government is paying Rs.
950 asrent for this building. This is one
scandal.

There is another scandal which I want
to bring to the notice of the Miniater-

The Armoured Personnel Carrier
this is another scandal. There are thou-
sands of them, but I am just quoting a
few of them.

The same gentleman. ,,

MR. DEPUTY SPEAKER : Perhaps
he has become notorious.

SHRI MOHANRAJ KALINGARA-
YAR : Brig Banga, when he was a Briga-

CHAITRA 38, 1897 (84K4)  D.G. (Min, of Definc) 410
1975-76

dier, had gone on a purchase mission to
some foreign country—I am not men~
tioning the country—to purchase. Are
moured Personnel Carrier,

MR. DEPUTY-SPEAKER: From where
are you quoting all these?

SHRI MOHANRAJ KALINGARA-
YAR : This is my information. , . . .&.
(Interruptions) I am not talking  withoyt
any document. I can place everything
on the Table of the House. This is a
54 page report of the whole team which
went abroad, to select these obsolete
APCS. Iwould like to know. Although
India has developed an Armoured Per-
sonnel Carrier and technical and user
trials have been conducted, but so far
no c¢fforts were made to manufacture
though it is possible on our part.

MR. DEPUTY-SPEAKER :I would

request that you passonall these tothe
Minister. .,

SHRI MOHANRAJ KALINGARA-
YAR : Through you, Sir.

MR. DEPUTY-SPEAKER : This in.
volves a very important point of pro-
cedure in the House. There are certain
cases which have been referred to by the
Public Accounts Committee. They are
there before the House, or the CBI re-
ports: They have been proved. But if
you follow this procedure of every mem-
ber, having some information of his
own—it may be a correct information,
but might not have been established—
brings that before the House, I think
itis unfair. , , . (Interruptions) -

Are you quoting from the CBI report?
(Interruptians)

That is what I asked. You said that
this is your information.

SHRI MOHANRAJ KALINGARA-
YAR : This case has been referred to the
CBI.

SHRI SWARAN SINGH : Purchase of
Armoured Personnel Carriers was never
before the CBI.

MR. DEPUTY-SPEAKER :If it is a
CBI t, I would not stand in the
way. I said, we do not adopt thi.
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tice in the House, of bringing any-

y and particularly officers and that
too, officers of the Armed Forces of the
country, Otherwise, it becomes a sort
of # witch-hunting which may demora-
lise them. I am notsaying that we should
not bring facts before the House. But,
unless these facts are established bysome
sort of an agency, I think, we should
i But, if you say that all this is

refrain,
part of aGBf report, then, I'will allow

you.

SHRI MOHANRAJ KALINGARA-
YAR :Itis the same CBI report and
these senior officers are linked with this.

SHRI SWARAN SINGH : The short
pointis whether the APC matter wasgone

into by the CBI.

SHRI MOHANRAJ
YAR : No.

MR. DEPUTY-SPEAKER :What I
am saying is that while we should not
allow corruption to go on and that all
thesc things must be brought before the
House because they affect the admlnis-
tration, we should also be careful that
we do notindulge in witch-hunting. If
this has not been established, I would
request you to paws on the information
to the Minister.

SHRI MOHANRAJ KALINGARA-
YAR : We are helping the Ministers.

SHRI S. M. BANERJEE : But you
will agree with me that Shri Mohanraj
Kalingarayar is not one of those who
are interested in witch-hunting.

MR. DEPUTY-SPEAKER :I am not
saying that about Mr. Mohanraj or
anybody.

As a matter of fact, he is one of the most
sober members of this House, but I am
pointing out toa practice in this House.

SHRI SWARAN SINGH : And also
if I may add, the usual practiceis thatif
any such allegations are to be made,
there must be advance notice to the
Chair.

KALINGARA-

SHRI K. LAKKAPPA
Yes, as per rules.

SHRI MOHANRAJ XKALINGARA-
YAR :1 would not mention the names.

(Tumkur) :
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e gager s

m- TY H
1p MR DEPUTY SHEAKER : Virur lone

SHRI K. LAKKAPPA : Al  these
P be -
{‘“ﬁlﬂlﬂ!}l )lb.nuld expunged.

MR. DEPUTY-SPEAKER : Order
mﬁxpmctim is done only wunder
e 1.

diﬁlmhf&amﬁ 11t is a hobby
r. nraj tg collect photographs
and produce them.

SHRI MOHANRA] KALINGARA-
YAR : What my hobby is, I know. It
cannot be said in the House.

Now, itis OK, I would not mention
the names.

Sir, on the one side we are trying to
say that our all-out policy is to indi-
gtnise the country’s defence equipment
and that we produce itin our own
country, on the other, here where all
the necessary trials have taken place,
we have gone all the way to some other
country, to Collect Some obsolete ones
because they have discovered and got a
more mechanical infantry combat vehi-
cle and they want to push out the old
obsolete ones. They have spent lakhs and
lakhs of rupces. The team of officers has
gone there. They have given the full facts
and figures of the vehicles and the condi-
tions and I would like tohand them over
through you to the Minister. When we
talk about the country’s needs I think
thisis a wrong thing which this Minstry
is doing. Thcrccﬁs another form of corrup-
tion. Thisisin chogsing an engine for the
Vijayantha tanks. When the matter came
up which engine is to be fitted in Vija-
yantha tank two things were decided.
One was Leopord, a German tank and the
other is Vickers Tank. The senior Licut.
General, whose name I do not want to
mention, favoured the Vickers tank
though it was not recommended by the
Armoured Corps Porsopnel and the
Director of Technical Develoment,
Vehicles. Iam mentioning this.

MR. DEPUTY.SPEAKER :You can
pass it on to the Minister. This can be
a very debatable question.

SHRI MOHANRAJ KALINGARA-
YAR :The Director of Technical Deve-
lopment Vehicles clearly poimted omt thay
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is better than Vickers. lnspite

of this techolcal advice, why this parti-

cular officer should o and choose this

.oue? Icould notunderstand this thing.

Ttis also stated, he has got wife,

he goes abroad. Thatis for the
to investigate.

MR. DEPUTY-SPEAKER : A foreign
wife is the biggest liability that any
person can incur.

SHRI MOHANRAJ] KALINGARA-
YAR : It is for the Minister to investigatc
into this.

SHRI S. M. BANERJEE : In the heart
of heart every one of us perhaps  wanted
a foreign wife |

MR. DEPUTY SPEAKER : It may be
you, not me.

SHRI MOHANRA]J KAI:‘INGAR@-
YAR :I would request the Minister this,
especially when our country 18 Eoing
through ctonomie crisis, difficult financial
constraints, that these allegations and
scandals in defence services particularly,
should bs dealt with very scverely.

inister

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINI-
STRY OF DEFENCE (SHRI RAM
NIWAS MIRDHA) : I am grate{'}d
to you for ‘permitting me to intervene in
this Debate. Iwould like to briefly men-
tion some of the points raised in the de-
bate. I would like to refer to some of the
points which hon. Members made in the
course of the debate and I would also like
to add some of my own. There are cer-
tain special features 50 far as defence
production i3 concerned. This is an area
where production expertise of very high
order is involved where technology has
to be harpessed through efficient manage-
ment and organisation to produce things
of high complexity.

Itis an area of production where techno-
logy changes very fast and we arc con-
stantly racing to go ahead of obsolescence:
This takes time. ?tois a continuing vigilance
ngainst obsolescence. It is an exercise
which is very expepsive. But, at the same
time, the exercise has to be gone through
and for which there is not too high a price
to be paid.

Another feature of defence production
is this. At times there is a high demand

and at times the demand is high
mﬂweh_uwtohnw‘lheqp::é:j;owhich
mm.:ﬁment to meet the highest needs at
the time of was or events of that natyre.
But, at the same time, we should have the
resilience to adapt to the peace time pat-
tern of production where the Jevel of s
duction in certain sectors cannot be so
high. It needs constant watch over the
management of these vast complexes. We
have to divert some of our production
Capacity to areas of civilian use. This
exercise also has to go on constantly sa
that‘ we can make as economic use as
possible of the production capacity that
has been builtin these factaries,

Defence production broadly consi

two arcas—onc is the area ‘;f ord.;:!n::
factories which are run departmentall

and the other area is of public secto?.-’
enterprises which are organised as Corpora-
tions. The ordnance factories have a long
history apd some of themare a century-old
The variety of goods that are pl‘oduct.d-
there are al%o of a very complex natyre.
There are about 31 Ordnance Factories
which produce a wide variety of stores
which are needed for the three Services.
The product-mix ranges from highly sophi-
sticated defence equipments like the guns
agu-lub_rr_:al'inc Projectiles, instrumenu’.
ammunition, explosives,  bridges and
vehicles to items of general stores like food
clothin.g} dry-meat and soup. A vast
gamut of productive activitie, i

the Ordnsnce Factories, #are there in

As I said earlier, some of the factorjes
arc very old and we constantly have to
kecp the modernisation programmes
one type or another before us, We have
added substantially to our new range of
production. We recently opened a com-
plex of propellents and ballistite at Bhan-
dara. We have, under consideration, a very
major propellent factory at Itarsi which
will cost over go crores. We are trying
to keep up to the latest technology in
all these areas so that our defence forces
have the best possible weapons and ammu-
nitions so that they can defend our
country’s integrity with great confidence
and with great competence, It may well
be imagined that it would mean a very
complicated type of production, planning
and control in all these factories where
various products manufacturc are going
on, Itisa question of a very high degres
of management. And we have used come
putors for material planning system in
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16 ordanpe factories. This system will
be extended to other factories also. And
we are trying to introduce statistical qua-
lity control in our ordnance of factories
with the objectof building up quality
production.

A Committee of experts was appointed
to go into the whole cost accounting
system of the ce Factories and
its report has been received and we are
trying to see in what way all these cost
accounting procedures could be improved.
I mention this because we have to improve
our management techniques and methods
g0 that the best use can be made of the

money that we have.

Shri H. M. Patel referred to the manage~-
ment aspects; he was referring more to
the defence side. He asked how much
money we have saved by this new methods
of management. These are the methods the
benefits of which cannot be quantified.
The management techniques are actually
an orientation to better management
procedures. One has to be oriented towards
all these modern tools of management
and itis something that has to be constantly
worked wupon. Itis difficult to say as to
how much we saved on account of this
butit can be said thatit helpsus to redt_mc
our inventory, make proper production
planning and see that these thousands
and thousands of varieties of goods are
produced at the earlicst possible time with
the least possible cost.

I will mention only one or two factorirs
about which hon. Members might like
to know. One is vehicle factory at Jabal-
grur. Here we manufacture Shaktiman,

issan 1 Ton and Nissan Patrol vehicles
and we have been trying to improve our
efficiency in its working as also to indi-
genise contents of these vehicles.

As on 1-4-1974, the indigenous content
of the three vehicles produced in the
Factory was as under :

Shaktiman . . 94.4%
Nissan 1 Ton . 4%
Nissan Patrol . . 70.82%

Besides this the Research and Development
Division of this factory has developed in
response to 's i ta 5-Ton
vehicle, which is being tried. In course
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of time it would undertake prodyction
ﬁmﬁmmm bus mﬁsﬂfﬁ:dtha

Sir, we have been t
[ncﬂit_ie! at this fnctory,ronﬁzzofm 3‘:
grey iron foundry to serve as a captive
unit for the vehicle factory. It is being
cstablished near the Vehicle Factory,
Jabalpur at a cost of Rs. 10.crores, The
foundry is expected to be commissioned
during :978—27. This will meet the entire
casting requirements of the Jabalpur
vehicles factory besides meeting some
iemapds of the Heavy Vehicles Factory,

vadi.

I will also refer to the Heavy Vehicles
Factory, Avadi which produces Vijayanta
Gun Tapks .and Armoured Recovery
Vehicles. This is one of our very impor-
tant vehile factory and we have been con-
stantly trying to improve its efficiency as
well asincrease 1ts capacity. The Factory’s
augmentation programme is being imple-
mented according to the schedule and the
increased capacity would be available
from 1976-77 onwards, In addition, the
Tank Assembly Shop is being enlorged to
handle a larger volume of production.
Additional expenditure has alsp been
sanctioned for increasing HVR's capacity
to produce tank engines,

At present the indigenous content of
Vijayanta Tank is around 75% and it 1s
expected to rise to 95% in another two
years. Besides the producticn of tanks.
it willalso be able to supply a large volume
of spares to the Army to sustain efficient
maintenance of the tanks already supplied-

5i1, 1ndigenisation is a very tmportant
aspect of all our production cffgrts. There
are items which we used to import but
which we are now trying to make ourselves
here—whether in the public or private
sector—or in at our factories. We have
in the Ordnance Factories also produced
items for civil trade like 512 bore guns,
.g15 rifles and ,2g rifles as well as their
ammunition.

Now, a word about production figures.
The Ordanance factories have produced in
1973-74 approximately goods worth
Rs. 182 crores .,.. as against the
target of Rs. 148 crores and this would
go on increasing, These are, broadly
speaking, some features of the working
of our ordnance factories. I will come to
the points mentioned by Shri Banerjee
later on.
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SHRI 8. M. BANERJEE : [ wasuld
like to kmow, what has happend to the

special alloy steel plant at Kanpur ?
Are we getting it ?

SHRI RAM NIWAS MIRDHA : The
special alloy steel plant at Kanpur has not
vetb.atnclemd. At one stage, we thought
that it would come very saon. Itis being
discussed with the Planning Commission and
other relevant Ministries and we are trying
tosec that this is sanctioned. The problem
of availability of steel alloys is very impor-
tant for the ordnance factory needs and
they are being assessed at the national
level as to how best we can meet them.
Not only this factory at Kanpur, but, we
arc also thinking to have a plant for super
alloys, alloys of a very sophisticated nature
which are used in electronics and for
aviation purposes, and we have floated
a Corparation to go into production of
super alloys which are of a very sophisti-
cated nature and the availability position
in regard to which is very difficult. There
arc few contries in the woild which make
this. There is another sector, our defence
public sector undertakings. They are ninc
in number.

oft wegwrw gt faardy (F@TrAq)
foe % aamar mar d f& gard smdd=
R ¥ 315 M wrEa! 51 {Fmfo &
w g dfas § gan) af |feaie
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Theae defe public sector undertakings

are wf a wide vhriety. They also produce

for_civil purposes, Take an orga-

ai like the Hindustan Aeronautics.

Thisis a Wi?ﬂ“ﬂ‘ unit and it makes

Vatlegh types of aircrafts and helicopters
154 LAE (DN)/7S

for military wse as well as for agricultural
use. Members know well about this and

T would not repeat what things we make.

It is doing very significant work. It kas

eleven factories in six States and oach

factory is doing good work. During :971-

73 the sale of the company is expected te

cross Rs. 100 crores mark and I think we

are set for further progress. Along with

the Hindustan Aeronautics, there ar¢
two other public sector undertakings
which are very important for the Defence

needs. One is Mazagon Dock and the

other is Bharat Electronics. Mazagon
Dock is building Leander class frigates for

the Indian Navy. We have already built
two frigates, INS Nilgiri and INS Him-~
girt and these have won praise all over.
We arc making constant improvements in
these frigates and as we go on, more and
more improvements are being incorpo-
tated. As regards the various sophistica=
ted instruments and systems which we
were formerly importing, we arc now
making them in our own factories at
Mazagun Dock or Bharat  Electronics
or at ather places. A question was asked,
what have we decided to do after this
frigate programme is over ? Mr. Brij
Raj Sirgh Kotali mentioned about this.
We are conscious of it, The Navyis working
upon their future requircments. At
Mazagon Dock, we are prepared to under-
take production of lighter and more
sophisticated ships that may be needed by
our Navy.

The Mazagaon Docks, apart from con-
structing frigates and other naval items
has acquired quite a name so far as manu-
facture ofships is concerned, ships for the
Shipping Corporation of India and for
other civilian needs. These are also being
done simultancously. The Mazagaon
Docks has also received substantial foreign
orders for barges, tugs and things of that
nature. I am very glad to inforq: the
House _through you that the quality of
these frigates and ships that we make
here has received world acclaim., We
have won some of these orders on the
basis of world-wide tenders where we
have competed with the biggest of ship-
yards in Europe, in Japan and in other
places. Some of the orders that we have
won are really a great credit to our eme
gineers and workers there.

2 e, in Mazagaop:
Mjmt bm‘ln‘:ly?ewe%ir wotk was
done to some very complicated &P Ll g
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rigs and the platforms that go with thems
Apart from edtning more than a mullion
dollars just for their repair work, the type
of work that was done, received great
appreciation not only from the sons
who used it but from imernntnonu.lpﬂ mart-
time circles. So the standard of workman-
ship that is available 1n Mazagaon Docks
o8 well as 1n the Garden Reach Work-
shop s of the highest order and we are
really proud of it,

Along with this, I would like to mention
Bharat  Electronics which 15 manufac-
tu sophisucated electronic communi-
u!iqn and radar equipment for the three

c®s. The second factory of Bharat
Blectronics set up at Ghaziabad for the
manufacture microwave and radar
cquipments for awr defence went mto
Ptoduction during 1973-74  The total
value of the production by BEL durmg
197475 18 estimated to be of the order of

53 crores as agamnst aboat Rs 45
Crores 'n 1973-74 I have mentioned
three public sector enterprises to qive an
jdea as to the type and nature of work
that our defence units do

1 would also like to mention that thege
caterprises have betn working « fhciently
and making profits Members will be
happy to learn that the overall contn-
bution to the exchequer by way of profits
of the Decfence public a’ scetor under-
takings, after adjustmg the losscs suffired
by Praga Tools and Girden Reach
Workshops during 1974-75 amounted to
nearly Rs 20 50 ctorcs  The total amount
of peturn to Government on account of
the dividends  declared by the Defence
public sector undertakings in respict of
the year 1973-74 (for which the accoynts
have b-cn finalised) works out to Rs,
266 58 lakhs The dividends declared for
this year were lower than 1n the previous
m_w 'egui:ty ul:ccacl.:e of the restriction
i y the mpanies (Tem
nutr!” ictton On Dividends) (Ordllt):;;a:e’:

4

It was asked : why the Garden Reac
Workshnps are not making a profit an:;
why Praga Tools are not making a
profit 7 Praga Toals 1s gradually coming
up. This is a factory which we took over
from the private ssctor, Some private
shareholders are still there, but i&:iw
dually improvieg. As regards the Gardon
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Reach Workshops, becawse of some sid
order for ships which were again for
another public sector and Bo-
karo stee] plant which was don¢ at a very
low fixed prices, duc to cscalation of
costs we made some Josses, But these are
more or less paper losses and whatever
our losses they are a gain to a sister public
undertaking  So I would not say that
there1s much of a difficulty in that respect.

Al these factories have faced problems
of indigentsution and we have made quite
some improvements there I would not
hke to go more mto details about them
because that would take hon members’
tume But ont thing I would like to men-
tion at this stage b-fore I lcave the topic
of public sector enterpriscs  That 1s about
how conscious we arc of productinity and
how our production standards compare
with even intcrnational standards  Honou-
rable members would be intciestd to
know that as a result of close monitoring
at all level,, the production cycle of the
frigate project has betn  compressed.
Whe reas the first frigatc took 84 months to
complete, the sccond took 77 months
ht third and the fourth are rxpected to
take 72 and 51 months ruspretively  The
fittng out period 1y also bring reduced
progressively  This period for the first
frigatt was 51 months, 48 month., for the
second frigite and 1s hkely to b 36 and
30 month? In the tlurd and fourth frigates
respective ly  This petformwmer compares
very fivourib'y  with the yards of our
foreign coll'abarators, who havi prcduced
many mr- {r gates and wher the best
fitting oyt time¢ has bren domwid as 24
months So, we are wery conscucus of
quality and we want to work 1n 4 way
that the b~st posuble use 15 mnde of our
production ficilitics

15 hrs.

A few words about the export perfor-
mance of these public sector undertakings
may also be of interest to hon. members.
These export orders have been obtamed
n the face of very suff foreign compe-
ttion. We got the orders because of the
merit of the wholething. The value of
the export carning of these undertakings
during 1972-73 was Re. 3.5 crores which
mcreased to Rs. 5 34 crores during 1978-
lz&m:u:l 1s expected to increase further to

. 15 7 crores during 1974-75. The
ma contribution in r to foreign

earning Sontinues to acerus from
Mazagon Dack. This company has bag
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expors orders worth Ra. 1e crores for
ﬁwa; light cossters and barges for
mgapore, Iran, Saudi Arabia and
This is in addition to the annual
forcign exchange earnings of this yard on
account of repairs to foreign flag ships

which are ted to touch an all-time
high record of nearly Rs. 6 crores during
1974~75. Bharat Electronics has been

able to secure an export order from a
forcign party for supply of sophisticated
electronics equipment valued at Rs. 23
crores. Garden Reach Workshops has
succeeded in obtaining an export nrder for
technological  equipment worth nearly
Rs. 2.75 crores from Iran. Bharat Earth
Movers has also supplied 50 railcoaches
valued at Ra. 4.60 crores to Bangladesh.
The company is establishing contacts with
potential customers and importing agen-
ciesin Bangladesh and other neighbour-
ing countries.

These arc broadly some of the highlights
of the working of the defence public sector
undertakings.

I would brifly refer to the Defence
Rescarch & Development Organisation,
which is doing very commendablc work.
This organisation is primarily responsible
for providing scientific and technological
suppurt to the defence sexvices, and trying
to keep our weapon system as modern as
possible. Science and Technology have
ushered in an era in which weapons are
continuously being development  having
greater lethality, longer ranges, higher
efficiency, increased manoeuvrability and
an increasing degree of automntion and
remole control. Similarly, rapid develop-
ments  are taking place with regard to
senSors communications and various other
systems. To keep pace with the fagt chang-
ing military technology in the world, the
Defence R & D organisation has conti-
nued its efforts in taking the country to-
wards an increasingly self-reliant base of
indigeneous design and development.

I have before me some of the impor-
tant areas where we are working, but
I would netlike to go into all that. I will
just refer to the budget figures for the
r&tgin orglﬁnmtim:i Tgaere are 32 labo-

es working under this and the bu

allocations have been Rs. 17.59 J‘tg::
for 1970~71, Rs. 21.96 crores 197178
and raising to Rs. 49.43 crores for 1975
78, which meann this has increased noar?y
e e ety

#t0 copstanily that we
make the West use of ‘this mnnay,: because

. 4
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management of research is alse a very
complicated matter and one has to be
on his toes to see which areas of research
to emphasise and which to leave. We are
also trying to sce how the whole ressarch
set-yp could be improved, thro better
equipment, better procedures of require-
ment, better ion systems, better
management of research facilities that we
have in the various laboratories ete,

this way a constant watch is being kept,
30 that the effectiveness of the research
organisation could be maintained. There
are four broad arcas-.missiles, clectronics,
acronautics and vehicles—which account
for nearly 60% of our total R & D budget.
These are the areas which are of very
great importance to us.

I now come to the Department of De-
fence Supplies. The main purpose of
thig department is to indigenise the various
items that we import now. This depart-
ment was created towards the end of
1965 lo establish indigﬂnou.s sources
for items which are being imported. Since
then orders have been placed for about
2,3000 items valued at Rs. 212 crores.
These value of supplies received against
these orders upto March 1975 works out,
to about Rs. 8o crores. Last year we faced
a lot of difficulties because of the
power shortage in various States,labour
trouble in some places etc. But still the
number of orders placed on the items
that have been indigenised as a result of

the effurts of ohe Depar t of Defence
Supplies is considerables®he value of
the orders placed has ¥ficreased from

Rs. 23 crores in 1974-75, the highest 3o
for in any year. These are items covered
has increased from 3,330 in 1973r74 %o
over 4,000 in 197475, the highest fo far
in any year. These are items which are
highly sophisticated and which have not
been made in our country up till now. A 1ot
of developmental effort is being made,
There are a lot of technica] committees
which work under this department.
They constantly advise the manufactuers
how best these things could be manu.
factured and made available to
the defence services,

I now come to the points raised by Me,
S. M. Banerjee. Apﬁrt from being ax sble
rliamentarian ¢ is a very important
Fabour leader ’ol’ the defence workers,
e woriers, ot of which 1 headed
ce %, ORE O !
by Mr. Banerjse and whatever he.mys -
receive our est  cogsidera

W e Tl Byt
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at this stage to mention the dedication to
work on the part of the defence workers,
which they have always exiubited and are
exhibitmg, = Whenever there has been
a war or cmergency or dificulties of that
aature, the defence workers have risen
to the occasion in a spontantous manner
and have helped us to produce goods to
the required extent.

Prof. MADHU DANDAVATE : Instead
of paying compliments, pay them bonus.

SHRI RAM NIWAS MIRDHA :
Government on 1ts part has always tried
to meet to the extent posmble their de-
mands by way of housing, allowances
and other things which the workers need.
It s always our endavour 1w give as much
relief to our workers and o the whole we
have a very fine working relationship for
which we thank them and their reprcsen-
tatives,

Most of the recommendations of the
Third Pay CGommussion have been accepted
by Government Some of them are still
pending.  Some of these pending things
are really important and Fwnuld hke 10
say Just now at what stage these are and I
will mention briefly what we propose 10

do.

Shri  Banerjee mentioned farlure to
correlate prece work rates for ordnance
factory workers For the last many years
an mcentive scheme has beenin vogue in
the ordnance factories for piece rate
workers. An essential feature of the scheme
is that the mean of the pay scale 1s taken
as the base for calculatmg the incenuve
element. The Third Pay Commussion
made certamn recommendations in thys
respect which were interpreted in a diffe-
rent way, but our department feels that
these rates for piece work should be based
on the mean and we are trying to convince
the Finance Mustry about ourstand I
have had more than one discussion with
the Minister of Revenue and Expepditure
and other oficials of the Finance Min,.
stry. We hope that this thing would be
sorted out v“i soon because we feel that
itis a very nght thing to do

Ancther thingis the payscales of
categories some of th:ﬁ have b:e:.nﬁ;.:f
lised butwhich havenot been well received,
like the enhancement of the pay scale of

supervisors ‘A’ (techuical) and parity in
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the pay scales of sors technical puid
non-technical, ien of the phy sonlke
of draughttmen, Store holder and Assis~
tant store-holders. These things have
been finally decided and final arders bave
been 1ssued We propose to review  them
and we want to take up this matter agam
with Finance and go to the Cabinet alse
ifnecessary so that these demands could te
properly discussed at the highest level.

SHRI S M.BANERJEE : Do not add
msult to injury by starting the supervisor
on Rs 330 Atleast that order should be
cancelled

SHRI RAM NIWAS MIRDHA :
That order was also 18sucd because some
persons were very umpatient to get some
orders on some of the things about which
we were not convinced we had withheld
ordeis, but then even if the orders have
been 1ssued, as 1 have assured the Hon
Mcomber, we arc trymg to review 1t and
we willtake 1t up agamn.

Mention was made about the Classii-
cation 7 ribunal which 11 was said has been
stalled py the Personnel Dcpartment and
the Fmance Mmmisty I am happy to
inform the Hon Members that theres no
impediment 18 this We bave finalised the
list of Members The Commttee will be
headed by 4 tetucd Jud% of Hagh Cours
apnd we ndve asked th. Minstry of Law
) give us a panel of names out of which
the Chairmai, cculd be appon ted  Actu-
ally this1s being dene as a result of tpe
recommendations of the Thud  Pay
Commussion The Tmrd Pay Commissign
have said that there should be an expert
body for job evalyation An expert body
should bave been of a difterent kind, but
our colleagues in the JCM said that the
Chairman should be a person of high
status, a High Court judge, and n defe-
rence to their wishes, we agreed to this
and I hope that all the prelimunaries for
the appomtment of this Compmittee would
be over very soon  Apother pomt that
was meationed was about the canteen
employees, Itas really a very bard case,
particulasly when we sec that their pay
scales were introduced about 10 years
ago and nothing very substantial hat been
done my of revision of pay scales for
them. gh 10 December, 1978 we gave
theman adhocrise of Ra.50, the qlu_,:ltion of
pay Males stllremains asitis. e delay
bas boen mostly because at one stage the
Ministry of Labour was ouoemlg.fmg
to anwend the definition of “‘warker'’’ is
the Factories Act to include canteea
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workersalso. If'thatwasdene, all problems
would have been solbved. That is why
we waited for quite some time, but now
we learn that the proposal has been shelved
and has not been proceeded with, So
now we have taken the matter. We
have proposed that till the final grades
are decided, which also should not take
very lon]f,one increase of Ra. 50
per moath should be given, and we have
sent a proposal to this effest to the Finance
Miaistry. We are also proceosing the case
for revised pay scales.

SHRI 5. M, BANERJEE : There is
the question of reviving a permanent
negotiating machinery.  There i3 no
financial implication &s such in that.

SHRI RAM NIWAS MIRDHA : A
permanent negotiating machinery was
there before the JGM was introduced.

SHRI 5. M. BANERJEE : In 1960
after the strike was withdrawn, everybody
including the railways and P & T got
their negotiating machinery. We were
the only people who did not getit.

SHRI RAM NIWAS MIRDHA : The
JCM has certain featwres which are supe-
rior to onc permanent negotiating machi-
nery. For cxample,in the JOM ifthere is
disagreement on cerlain important items
they can go fur compulsory arbitration
and they have also gone. Thatis not the
case in the permanent negotiating machi-
nery. Thercfore, I would urge him to see
that the JOM has been working properly
up till now and in a very satisfactory
manner and it has been giving quite a
lotofrelief and advantages to our workers
on the staft side. They should not try to
introduce another element which might
compete with it and confuse it, 1f there
is anything in which Mr. Banerjec seces
that the JUM cannot deliver the goods
and in which the permanent negotiating
machinery can help, we can consider as
to how the JCM can be improved so as
to work in a proper way. So, I donot
think there is pecessity of a permanent
negotiating machinery.

SHRI S.M. BANERJEE : There are
cases of suspension of service in West
Bengal, Ambala, Chandigarh, Avadi
and Jabalpur. I only want the Hon.
Minister to assure us that these cases will
be reviewed by the Defence Ministry and
a:t.by the local officers before they are
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SHRI RAM NIWAS MIRDHA :
These cases have been reviewed and re-
reviewed so many times.

SHRI §. M. BANERJEE : Notall.

SHRI RAM NIWAS MIRDHA: So
far as we are concemmed they are not
under review through constant request
come for review. But those are a small
number of cases, they are old cases and
action had been taken aflter thorough
investigation and enquiry. In some cases
our Labour Unions suggested that they
should be referred to the Labour Commis-
sioner. We did that also. We abided by
the arbitration resulis of the Labour
Commissioner. We reinstated persons
whom they thought should be but now
we have reached a stage where not much
can be done.

SHRI SAMAR MUKHERJEE (How=

rah): There are suspension cascs.

SHRI S. M. BANERJEE : Avadi-

cascs,

SHRI RAM NIWAS MIRDHA : The
Avadi cases were decided long ago. You
are referring to other cases. He has re-
ferred to 71 cases which were decided and
completed long ago. So that this is so far
as the old cases are concered and I request
the Hon. Member not to pressforit.

As regards some Anadi cares we are
having them investigated and we wil
take carly action.

SHRI S§. M.
about bonus ?

BANERJEE :  What

SHRI RAM NIWAS MIRDHA :
Bonus is a thing which has implication
much wider than my department, It is
no an issu¢ on which I am expecied 1o
say anything definite, but I can assure the
Hon. Member that it is our endavour to
see Lthat our defcnce employees get all
possible facilities.

PROF. MADHU DANDAVATE
Why do not you use your good offices ?

SHRI RAM NIWAS MIRDHA : In
bonus there is a lot of complication. Itis
not very simple. There is a certain set of
rulesand conditions going with the Goverss
ment servants, some are beneficial, somve
o with public soctor undertabingt I
%o wi ic 8 un ,
is not casy to incorporate that into this
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without changing the strutture of manage-
ment and other rights and linbilities that
go with them. All that I can say is that
the welfare of our defence employee
is very dear to our heart and we have
been Yrying to improve their working
conditions as much as we can.

Again I pay a tribute for theirsense of
patriotism and cooperation.  They re-
preseat an excelleny work force that has
great capacity, that has got varying cx-
perienges, varwing expertises, and the
ordnance factories and the defences
public sector undertakings in themselves
constitute a very important fact in our
national production set-up. And I think
it should be our endeavour to strengthen
them as much as possible, so that it contri-
butesnotonly to the defence of our country
byt also to the general industrial develop-
ment and progress of our country.

MADHU DANDAVATE (Rajpur): as for
as the defence policy is concerned, there are
three important aspects that have to be taken
into account. Fristly, the intcrnational
situation and particulaily, thesituationin
the ncighbouring countrics that pose
specific defence problems to our country.

(2) The wider implications of a long-
term defence planning

{3) People's participation in the defence
preparedness of the country, and lastly,

(4) The parliamentary contio} over thl_:
defence peispectives and defence policies

I would like to say bricfly about all the
four aspects of the defence problems The
of detente which began in 1973 no
doubt acquired a sharper edge in the Year
1974, but I think we should not be presum-
ptuous enough to imagine that this spirit of
detentwas domancted and motivated by the
desire for peace. It was really motivated by
the Blance of terror beiween the USA and
USSR when they realised that the nucleav
wcapabilities of these twosuper-powers eare
everly balagced,theyfelttheimperativenece
ssity of havinga spirit of detente. But, unfortu-
nitely, that spirit would notbe extended
to the Asianscene and, therefore, we find
that in spite of this spirit of detente which
has boen realised to some extent pise-a-uis
these two super-powers, viz., U.B.A. and
U.8.5.R,, we find that the battle in Cam-
bodia still continued and we bave almost
coine to the culmination of that war,
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Again we find on the West Asian sctme
there were new  developments that have
taken place and we find that the Amab
world tried to wicld a new weapon of oil
which has also created certain problems.

Again we find that as far as China is
concerned, the relationship betwen
Soviet Russia and China still remains
tense. Then we find in Asian countries
number of new tensions have been created
The announcement of the 5th February
1974 that the U.S5.A. and U.K. will co-
operate and expand the communicaticn
facilities on theisland of Diego Garcia in
the Indian Ocean and convert it into &
full-fledged navel base with the India
Occan thereby becoming a zene of rivathy
between the super-powers. All these creat
a certain amount of defence problemsfer

the country.

Again we have o take note of the fact
that China has achicved a tremendous
progress in the manufactuic of nuclear
weapons and then Pakistan 18 try.ng to
attain a superiority over India with arms
from U.S.A., China and some of the West
European countries and we too rely on
Sovier Russia to securc various 1ypes of
arms.

In this background certain problems of
defence must be analysed. Just now the
Hon. Minister made a refercnce to defenc
and development. In this connectun, I
would like to bring to the nouice of the
House that as far as the picture of defence
expenditure is concerned, it is very inte-
resting to find outhow the figures compare.
If we take into account U.S.A., U.S.5.R.
and U.K. we find, the defcnce expenditute
asa percentage of the G.N.P isas folluws

1968 1g6g 1970 107t

USA. .' 98 87 978 173

USSR. . 111 110 11°0 ..
UK. . 54 50 49 47

In this background, the exper diture (n
defence in India, as a percentage of the
GNP is : 196B—3'6, 1960—3'5, 1970—
$-4and 1971—3 4. Almostthe tage
has remained stabilised at 3-qm¢ L.
imadequate. Not enly that, a more impre-
tant aspect is what compement of this
total expenditure on defence is spemt bn
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spsearch and development. If we have
not got respuirces today to go in for manu-
facture of nuclear weapons in other fields
atleast we must have adequate technology
and have sophisticated weapons.
expendityre on Research and Development
has 1o be stopped up. We find this. The
podition in 1962<63 regarding expendi-
ture oprescarch and deve ent a section
of defence was of the order of 5-10 crores,
That is 1-1 per cent of total defence ex-
peaditgres. In 1965-66 the expenditure
on research and development was g-53
crores which is 19 of the total defence
expenditure. The latest figure for 197e-
73 indicates that total expenditure on
research and development in defence was
29-55 crores which is Q‘F, of the 1otal
defence expenditure. It has been the
consistent complaint of the scientists work
ing in Research and Development wing
of the Defence Ministry that this amount
isinadequate. Not merelythe total quantity
of expenditure has to be stopped up,
but the total defence expenditure for
R&D has to be improved. As for as de-
fence planning is concerned the 196z
aggression showed us the most imporative
need because it brought forward for the
firsttime the imperative need to have
long- term defence planning for the
country. After independence five times
our defence planning was interecepled
by aggression on our country and every
time we resorted to piecemeal planning.
Itis only in 1962 that for the first time 1t
was cstablished that therc was imperative
necd to have long term planning. Unless
we have that major problems of defence
cannot be tackied. After Chinese aggre-
ssion of 1962 we had for the first time
five-year defence planning from 1964 to
1969 a2nd we established for the first time
defence planning in proper perspective.

MR. DEPUTY-SPEAKER : You
may continue on Monday.

15.98 hours

STATE FINANCIAL CORPORATIONS
(AMENDMENT) BILL

Amendments of sectron 15 and 25)

MR. DEPUTY-SPEAKER :Dr. L. N,
Pandeya, nothere. Shri Arjun Sethi.

SHRI ARJUN SETHI (Bhadrak)
Sir, I beg to move for leave to introduce a
Bill further to amend the State Financia

Corporetions Act, 195t.

CHAITRA 28, 1897 (SAKA)

Billsintrodused 490

MR. DEPUTY SPEAKER : The
question is : .
““That [eave be granted to introdute
a Bill further to amend the State
Financial Cotporarions Act, 1951"".

The motion was adopied.

SHRI ARJUN SETHI : I introduce
the Bill

15 & 29 hrs.
INDIAN TRUSTEESHIP BILL*
ot wew fagrdt mwddi  (mrfest)
JuTeAE WEMRT| W ST v g v et
fag®i & gom At acww fagdi &
IqEE &7 A1A fagan WY qreqrfay
FCT #Y gt &) A

MR. DEPUTY-SPEAKER : Mr.
Naik, you wanted to oppose this ?

SHRI ATAIL BIHARI VAJPAYEE :
The other day he commended my bill
Has he changed overnight ?

SHRI SOMNATH CHATTEERJEE :
(Burdwan). You cannot take contradic-
tory positions.

SHRI B. V. NAIK (Kanara) : Sir,
Sometimes the silence will have to be
more cloquent than a reply or words.
And I hope that the very thoughtful Bill
which Shti Vajpayee has introduced in
this House which I have complimented
the other day and the principle behind
which [ would like 1o compliment once
again today, this noble venture, this noble
enterprige, will not sufier for want of
copstitutional requirements, so that
all the roadblocks in the acceptance of
both the idea as well as the Bill are cleard
to thesatisfaction of thisaugust House be-
fure we take up further comsideration.
8ir,the operative part of the Bili which
consisis in &ll thirtyfour clauses has cuasie
4 which provides for the formaticn of a
trust corporation. The other clause
with which I would like wo deal in brief
is clause number 10 and clause number
11. Clause 10 deals with the funcuons
of the Panchayat, Clausé 11 deals with

*Pgblished in Gasette of India Batra.
ordinary PartIl, section 2, dated 18-¢~75.




